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25. It is submitted that thousands of trucks carrying cement are being 

loaded in open air at Railway Station platforms of Tandur which is in the 

middle of the Town and thereby created nuisance for public and 

passengers ever since from the institution of these Industries. Moreo er it 

is submitted that, the innumerable numbers of wagons are being loaded at 

platforms without following the guidelines formulated by CPCB. It is 

submitted that the above four respondents claim to have invested huge 

sum of money in the purchase and up-keep of pollution control equipment 

and devices however, in reality pollution continues to pose a serious 

menace to the residents of Tandur as per the recent Air Pollution Ambient 

Report. 

26. It is to be noted that, even as per the comprehensive Report 

submitted by the 4h Respondent herein, it clearly reveals that the level of 

PM10 values pertaining to the 11 respondent are in excess of the standard 

limits. It is submitted that the SPM value is exceeding the standard limit. 

Similarly, the SPM values of the 9 Respondent is well in excess of the 

standard limit. 

Prayer: 

For the foregoing reasons it is humbly prayed that this Hon'ble 

Tribunal may be pleased to direct the respondents 1, 2, 3 4, 6, 8 herein to 

prevent respondents 7 and 9 to 13 from causing air and noise pollution in 

and around Tandur Taluk, Ranga Reddy District and further prevent 

respondents 9 to 13 herein from plying Heavy vehicles/ Trucks in the 

narrow roads of Tandur Town and further direct the respondents to 

monitor Air and noise pollution emanates from the cement industries of 

respondents 9 to 13 and 7 herein and to pass such further or other orders 

deems fit and proper in the circumstances of the case and thus render 

justice. 

Dated at Chennai 13th day of February, 2021 
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BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE AT 

CHENNAI 
 

Application No. 195 of 2016 

     BETWEEN 

TANDUR CITIZENS WELFARE SOCIETY 
Reg.No.714/2016 
Rep. by its President, 
Mr.Rajgopal Sarda, 
Having its registered office at  
No.7/7/52/4A, Gomthi Kunj,  
TANDUR-501141. 
Rangareddy District, 
Telangana.                                                                      ...Applicant  
                                                             AND 

Government of Telangana, 
Rep. by its Secretary, 
Environmental and Forest Department, 
Secretariat, 
Hyderabad – 500 022. 
And others.         … Respondents 
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